BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
CENTRAL ZONAL BENCH, BHOPAL (M.P.)

IN THE MATTER OF : 0.ANO. - 154/2023
NAVENDU MISHRA - APPLICANT
/IVERSUS//

MUNCIPAL COUNCIL OF SEONI (M.P.) & Others -NON APPLICANTS

Report as per Direction on 30-10-2024
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